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N QFFICE or THE,P,i3,lNCiPAL DISTRICT &,SESSlOi\.i§ JUDGE__(HQ§l.,_D_E,LHl
ORDER

The following transfers & postings are hereby made, in official exigency, with immediate effect:-

Sl.No.1 Name ofSr.PA/PA, . From To

1. i Ms Bhawna
D/o Late Sh. Pramod
Kaushik

Sr. PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

FT " - K’ """Sr. PA lI"l the Court of Sh. Anll Antil,
District Judge -15, Central District, Tis ~
Hazari Courts, Delhi. _

2. Ms. Amita
W/o Sh. Vijay Kumar
Ta neja,

EC-3218/52256717

Sr. PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in the court of Sh. Naveen Kr.
Kashyap, Judge, Family Court-02,
Central District, Tis Hazari Courts,
Delhi.

( in diverted capacity)

i

_L_-i-____

3. Sh. Sachin
S/o Sh. Sanjay

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA in the court of Ms. Pankaj Arora,
District Judge -16, Central District, Tis
Haza ri Courts, Delhi.

4/ Sh. Dipak Sharma
g S/o- Sh. Neeraj Sharma

Sr. PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in the court of Sh. Chander
Mohan, District Judge ~14 (LAC),
Central District, ‘l"|s Hazari Courts,
Delhi.

s.”1Anjaria Kumari

i EC- 10916545

PA in the court ofJucllcial
Magistrate First Class (Ni Act),
Digital Court-02, East District,
Karkardooma Courts, Delhi.
(Since Abolished).

PA in the court of Ms. Bharti Beniwal,
Judicial Magistrate First Class-12,
Central District, Tis Haza ri Courts,
Delhi.

6.i Sh. Lalit
S/o Sh BanwariLal

Sr.PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in th court of Ms. Himanshi Tya
Judicial Magistrate First Class- 13,
Central District, Tis Haze ri Courts,
Delhi.

gil
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7. Ms. Sakshi Swami
D/o Sh. Vikas Swami

Sr.PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in the court of Sh. Naveen GUpt8,{
District Judge -09, West District, Tis
Hazari Court, Delhi.

8. l Sh. Raman Sharma
i S/o Sh. Devender Kr.

Sr. PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in the court of Ms. Susheel Bela
Dagar, District Judge ~08, West
District, Tis Hazari Courts, Delhi.

sf; r Sh. Mohit Kumar
Bairwa, A
EC :- 28566482

PA in the court ofiudicial
Magistrate First Class (Ni Act)
Digital Court-01 North-West
District, Rohini Courts, Delhi.

(Since Abolished)

PA in the court of Sh. Vinod Kumar
Meena, District Judge -10, West
District, Tis Hazari Courts, Delhi.

tie‘;

10f ' Sh. Kunal Kanojia

S/o Sh. Mano] Kumar
; Kanojia

Sr. PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sr.PA in the court of Ms. Shruti
Chaudhaw, JSCC-cum-ASCl-cum-
Guardian Judge~02, West District, Tis
Hazari Courts, Deihi.



'11 Y Ms. Jaspreet Taneja Sr. PA in the Office Pool, Central '
D/o Sh. Neera] Taneja District, Tis Hazari Courts, Delhi.

1 I

.‘.{'!

Sr.PA in the court of Ms. Bharti Garg, l
Judicial Magistrate First Class-11, i
West District, 'Fs Hazari courts, Delhi.

15 i PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

i Sh. Krishan Kumar
S/o Sh. Balram ,

‘T PA in the court of Sh. Dev Saroha, \
Civil Judge-04, West District, Tis Hazari
Courts, Delhi. -

0
l

"C7173. Shf.7All<am Tariq if PA in the Office Pool, Central E PA in the court of Ms. Vijayshree
S/0 Sl_1.Tariq Mahmood, District, Tis Hazari Courts, Delhi. = Rathore, Judicial Magistrate First

C|ass- 10, West District, Tis Hazari l
Courts, Delhi.

14 Ms Reena l Sr. PA in the Office Pool, Central
D/0 Sh. Naresh Kumar District, Tis Hazari Courts, Delhi.

Sr. PA in the court of Ms. Sheetal Rani,
Judicial Magistrate First Class- D9, -
West District, Tis Hazari Courts, Delhi.

l' 15 Sr.PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Ms. Archie Dhawan
1 D/o- Sh. Rajesh Dhawan

i
i _ __ . ., , , . _ H

Sr. PA in the court of Sh. Sandeep
Gupta, ASJ (POCSO)-02, New Delhi
District, Patlala House Courts, New
Delhi.

16

17

1 Ms. Nisha Rani PA in the Office Pool, Central
W/o Sh. Ravi Kumar District, Tis Hazari Courts, Delhi. %

Sh. Umang PA In the Office Pool, South-West J
S/0 Sh. Ramesh Kumar District, Dwarka Courts, New Delhi. ‘

l

-PA in the court of Ms. Sonam Singh-i
ASJ (POCSO)- 03, New Delhi District,
Patiala House Courts, New Delhi. .

Sr.PA in the court of Ms.Anuradha ‘
5oni<er,Judicial Magistrate First Clas ‘
12, South-West District, Dwarka
Courts, New Delhi.

III I

i
l
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l
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1 18. 1 Sh. Anil KumarYaclav ! PA in the court ofJudicial
‘ cc 1- 79290444 Y Magistrate First Class (NI Am i
‘J Digital Court -12, South —West i
~ District, Dwarka Courts, New Delhi.,

l
( Since abolished).

lL , , "W, ‘ _ ,_

PA in the court of Ms. Sukriti Jha,
Judicial Magistrate First Classl Mahila
Court]-06, South-West District,
Dwarka Courts, New Delhi.

4_______

Note:-

‘ 19

1.

2.

Ms. Harpreet Kaur
EC 161245400

PA in the Court ofJudicial 1
Magistrate First Class (Ni Act) l
Digital Court-11,5outh -West |
District, Dwarka Courts, New Delhi l
(Since abolished) E
_;_ _—— —— - .L.

PA in the court of Ms. Parul Sharma,
Judicial Magistrate First Class- 13,
South-West District, Dwarka Courts,
New Delhi.

i
l

The above- mentioned Sr. Personal Assistants & Personal Assistants are hereby stand relieved from their respective place of
posting & further directed to join duty at their transferee stations forthwith.

Non-compliance of the transfer & posting order I immediately proceeding on leave shall be considered deliberate
lnsuhordination and the officials shall be placed under suspension and disciplinary action shall be taken against the officials,
as per rules.

31¢/10’-
[SANJAY GARG-l)

PRINCIPAL DISTRICT 8: SESSlONS JU E (H05)
DELHI



"\‘ ,3’ Ewe?
No. @101 /Admn-l/P sir/Has/2025 Dated, Delhi the 593 2 061101;’
Cogy forwarded for in_formation_al|d n_ecessar_v_a_ctiop to: —

1. The Principal District 8t Sessions Judge, We5tfEast/North—West/NDD/South-West, Delhi/New Delhi.
2. The Principal Judge, Family Courts (H05), Dwarka Courts, New Delhi.

3. The Officers and Officlals concerned.
4. The Personal Office of the undersigned.
5. The Sr. Accounts Officer/DDD, Accounts Branch, Central! West/East/North-West/NDD/South-West, Delhi/New Delhi.
6. The A.O (.iudl.}/Branch in Charge, Administration Branch, Central] West/East/North-West/NDD/South-West. Delhi]

New Delhi.

7. The Dealing Offlcial, Personal File / Leave Seat, Administration Branch-I, Central, Tis Hazari Courts, Delhi.
8. The aling Official, ACR Cell/Layers!Computer Branch, Central, Tis Hazari Courts, Delhi.
9. eb-site Committee, Tis Hazari Courts, Delhi with the direction to upload the order on the “ Employees Corner" ion

website)

?il@m’
PRINCIPAL DISTRICT 8: SESSIONS DGE (H05)

DELHI


